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Third Airline to Cover Places in 
Madhya Pradesh 

1420. SHRI MADHAVRAO SCINDIA: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to 
state: 

(a) whether Government propose to 
cover Bhopal, Rewa, Gwalior, J agdal-
pur, Raipur, inc:iuding Bairagarh, 
Budni, Durg, Bhilai, Satna, Bastar in 
Madhya Pradesh under the scheme 
of third level airlines keeping in view 
the industrialisation of the places; and 

(b) if so, Government's reaction 
thereof? 

TIftI MIKISTER OF STATE IN 
THE UINISTAY OF TOURISM AND 
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CIVIL AVIATION (SHRI CHANDU-
LAL CHANDRAKAR): (a) and (b) 
The general question of operation of 
third level air service and the stations 
to be served, is under considerdtion of 
the Government. However BholJal. , 
Gwalior, and Raipur are already cov-
ered by the net-work of Indian Air-
lines. 

Audit of Accounts of Madras Branch 
Qf Handicl1llts aDd BaDdlooms Export 

Corporation 

1421. SHRI NIHAL SINGH: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether the Madras Branch of 
the Handicrafts and Hand:ooms export 
Corporation of India Ltd., has not g'Ot 
its bank credits and accounts audited 
in a regular manner and nor has it 
invited open tenders for the procure-
ment of goods; and 

(b) if ro, the action taken against 
the Corporation fur flouting the Com-
panies laws? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES (SHRI Z. R. AN-
SARI): 

(a) 'nle Accounts of Madras Branch 
of Handicrafts and Handlooms -Export 




